19.01.2022

NOTICE

[t has been informed by the Advocate
General of the State that about
twenty Five Government Pleaders
and a substantial number of staff of
Advocate General office has been
contracted with Covid -19. Hence
there may be some difficulty with
regard to the movement of files.
Advocates are requested to Co-
operate with  the situation.
I[nconvenience caused to  the
Advocates is highly regretted.
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